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: ANNOUNCEMENT RE. ALLOCA-
™ N o A A & dw TION OF TIME FOB DISPOSAL OF
# OAWEM @ g 99 ¥ TEIY GOVERNMENT LEGISLATIVE AND
w6 fear | 87 fas ag W a1 R OTHER BUSINESS
Y YA AT A i “ﬁ?r o MR. DEPUTY CHAIRMAN: I have to
Ao THo THo FTFEI TaT Ag1 94T I inform Members that the Business
w1 <ol o 7E gET | S WS ar Advisory Committee at its meeting held

) e s i on the 11th July, 1979 allotted time for
frar oft Ao THoTHo & TR | Government legislative and  other

ST #9 FET 91 9T Uy v & fav &g v business as follows: —

Busine Time allotied

1. Consideration and passing of the following Billy :-

(a) The Delhi High Court (Amendment) Bill, 1478.

{b) The Rumpur Raza Library (Amendment) Bill, 1974, One day on the 1ath July,

| R |

1979.
(¢) The Khuda Baksh Oriental Public Library (Amend-
ment) Bill, 1g30.
2. Discussion on the Reports of the Commisioner for Sche-  Two days on Monday and Turs-
duled Castes and Scheduled Tribes for the years 1974-75 day, the i6ith and 17th July,
and 1975—76. 1974,

9. Discussion on the Annual Report of the University Grants One day on Wednesday, the
Commission for the year 1977-78 18th July. 1979.

4. Consideration and passing of the Sales Promoetion Em- Thursday, the 1gth July, 1979.
ployees (Conditions of Service) Amendment Bill, 1979.




Political and
Constitutional
[Mr. Deputy Chairman]
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. |
The Committee recommended that from *

Monday, the 16th July, 1979, the House
should sit up to 6 P.M. daily and beyond 6
P.M., as and when necessary, for the
transaction of Government business.
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The House then adjourned for
lunch at fifty-six minutes past one
of the clock.

The House reassembled, after lunch, at
three minutes past three of the clock, Mr.
Deputy Chairman in the Chair.

REFERENCE TO THE REPORTED
RESIGNATION BY MINISTERS

[ RAJYA SABHA ]
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Country
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REFERENCE TO THE POLITICAL
AND CONSTITUTIONAL CRISIS
FACING THE COUNTRY

SHRI BHUPESH GUPTA (West Bengal):
Sir, I wish to make a submission here. We are
obviously passing through a serious political
and, if I may say so, C3nstitutionai crisis. It
doe, appear that some of our good friends do
not see—maybe they are in the midst of the

event, and there-



